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NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

T.P. No. 198 of 2016 (CP No. 3 of 2015)

Name of the Company: J. P. Financial Services Pvt. Ltd.

V/s.
Golden Tobacco Ltd. & Ors.
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ORDER
The Parties are represented through their respective Learned Counsel(s).

On the request of Learned Counsel for the Respondent Nos 1 to 7, the matter is adjourned,
in the presence of the Counsel for the petitioner.

List the matter for hearing to 30.09.2019.
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(PRASANTA KUMAR MOHANTY) (HARITHAR PRAKASH CHATURVEDI)
MEMBER (TECHNICAL) MEMBER (JUDICIAL)

Dated this the 30th day of August, 2019.
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